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puri as the number of families of Cen-
tral Government employees residing in 
this area Is only about 2110. 

Flood Control Scbemes In PU1Ijab 

3479. Sbrl DaUlt Sm.b: Will the 
Minister of Irrigation and Power be 
pleased to .tate: 

(a) the nature and extent of assist, 
ance given to the Punjab Government 
for the 1I00d schemes during 1965-66 
and 1966-67 so tar; and 

(b) the names of major scheme. for 
which the assistallce has been ,!(rant-
ed? 

The Minister of IrrltratiOll and 
Power (Sbri Fakbratldln AbmetI): 
(a) A sum of Rs. 3212,73 lakhs was 
sanctioned as Central loan assistancp 
to the Government of Punjab for 
flood control, drainage and anti-water-
logging schemes during 1965-66, The 
allocation for 1966-67 has not yet been 
decided. In the Annual Plan propo-
sals, the State Government had made 
a provision for Rs, 100 lakhs, 

(b) The loans 'are given for financ-
ing approved flood control, drainage 
and nnti-waterlogging schemes includ-
ed in the Plan as a whole, and not for 
any specific schemes. 

Excise Duty on Straw Board 

3481. Shrl Jasb:VIIDt Mehta: Will the 
Minister of FInance be Ipcased to 
state: 

(a) whether Government have taken 
any decision regarding removal of 
difference and anomaly between the 
exise duty on straw board produced 
by old mills and new mills: 

(b) whether Government propose t.o 
give it a retrospective effect to the 
removal of this anomaly: and 

(c) if la, when? 

The MInister of FinIIJ1~ (Sbrl 
Sacblndra CbAudburl): (a) Yes, Sir. 
The disparity in the rates of excise 
duty payable on strawboard by old 
mills and new mills, though not com-
pletely removed, has been considerab-
ly reduced, 

(b) and (c), The changes take 
effect trom 1st April, 1966 and will 
have no restrospective etreet, 

ExpendltlU'e by Ministries 

3483. Sbrl Sidbesbwar Prasacl: WilI 
the Minister of' Finance be pleased to 
state: 

(a) whether it is a fact that habit 
of excess expenditure over voted 
grants or charged appropriations is 
staadily growing in the various Minis-
tries; 

(b) if so, what has been the per-
cenl'age Ministry-wise; 

(c) whether the steps taken by the 
Ministry has not made any visible 
impact so far: 

(d) if so, the reasons therefor: and 

(e) the effective measures which 
Government propose to take to enSure 
that these recurring causes leading to 
"excesses" are eliminated? 

The Minister of FInance (Shrl 
Sacbtndra Cbaudburl): (a) No, Sir. 
The total excesses in each Of the three 
years ending 1964-65 constituted only 
0.48 per cent, 0.28 per cent, and 0,16 
per cent respectively of the total 
Voted Grants and Charged Appropria-
tiona fllr the year, shOWing a progres-
sive decrease. The details are a. 
follows: 
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